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solidated; besides .Mazdoor, other 
classes of establishment such as water­
.man, dak runner (foot), Chowkidars. 
Frash, Khallasi, Sweepers, Beldars, 
Gatekeeper, Bullockman and Cartman 
are· also paid· at the same rate, Maz­
door engaged on daily basis are paid 

.Rs. 1/8/- per day; 

(c) The C.P.W.D. schedule of rates 
in Delhi provides Mazdoors Dn dailY 
-wages as below: 

Male Mazdoor (Beldar): ·Rs. 1/12/· 
])er day. 

Female Mazdoor Re. 1/-/- per d,w. 

The lniormation regudine the rate 
-0f pay allowed to Mazdoon by ·the 
-Government of -Orissa ls awai� and 
will he placed on the Table of the 
:House as soon as it is received. 

HANDLOOM DEVELOPMENT ·BaARD 

319. Shri R. S. Lal: Will the Mints­
ier of Commerce and 1Ddustr7 be 
. pleased to state: 

(a) who are the members of the 
"Handloom Development Board; 

(b) on what basis the nominations 
:have been made; an, 

. (c) what is the function. of the 
Board? 

The MJaister of .commerce .and 
Jndustry (Shrl T. T. Ktlslmam.achafij: 
(a) and (c): A copy of the Resolution 
eonstituting the All-lndla HandiDOm 
Board Is placed on the Table of th� 
House. (See Appendix V, annexure 
No. 22 ] 

(b) Suitability of the persons nomi­
nated for the purpose which the Boa,a 
is intended to serve. 

NATIONAL INSTRUMENTS F.t;CTORY 
311. Shrl IL C. Sodhla: Will the 

Minister of Production be pleased to 
.state the amount of capital invested 
in the National Instruments Factory 
11p to date? 

The M�r of Pr.iduetloa tShrt 
:X. C. ReddyJ: Rs. 50;61,000. 

ExPORT or PICKLES 
·3U. Shrt B, s. Manby: Will. t:be 

Minister of Commerce and lnclutry 
b e  pleased to state: 

(a) the value of pickles exPOrted 
:to foreien countries durin,r 195°'51 
and 1951"52: 

(b) the varieties ex�ted; and 
Cc) the countries to which pickles 

are exported? 

The Minisler of Commerce (Shrl 
Karmarkar): (a) Pickles are recorded 
i n  official statlstiC!I under the genera! 
beading "Pickles, chutnies and condi­
ments". Exports of the articles cover­
ed by this heading were: 

1950-51 
1951-52 

Rs .  24 -2 lakhs. 
Rs .  34-6 lalths. 

(b) They are not recorded separatl'­
ly in official statistics. 

(c) (I) United Kinedom. 
(2) Pakistan. 
(3) Federatioa of Malaya and 

Singapore. 
( 4-) Australia. 
(5) New zealand. 
(6) Japan. 
(7) Kuwait. 
(8) Iraq . 
(9) Saudi Arabia. 

(10) Bahrein Island. 
(I 1) British Guiana. 
(12) Kenya Colony. 
(13) United States of America . 
(14) Canada. 

INDIAN CoMMJSSIONER IN ADEN 

313. Shri N. Sreebntan Nair: Will 
the Prime Millls&er be pleased to 
state what are the functions of the 
Indian Commissioner in Aden? 

TIie Prime Mlalster (Shrl Jawallarlal 
Nehru): The main functions of "the 
Indian Commissioner in Aden are, \Ii 
to promote friendly relations betwceu 
India and the Government of Aden 
and to explain to the Government of 
Aden the point of view of Indians 
who are not permanent!y resident in 
the Colony and Protectorates of AdE.n · 

(Ii) to look after the commercial 
and other interests of India in thofC 
territories; and 

(iii) to keep th� Government of 
India informed of important events In 
those territories. In addition to the&), 
he also performs consular functions. 

ExPoRT AMP lMPoRT LICZHCU 

SH. Sudar Bnbm Slap: (a) Will 
the Minister of eo-eree u4 I.ad .. 




